\ 2061 TEM NO. 103 COURT NO. 5 SECTI ON Xl

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQO(s). 1692 OF 2006

BASANTI DEVI & ORS. Appel I ant (s)
VERSUS
RAJANA DEVI AGRAWAL & ORS. Respondent ( s)

(Wth office report )

Dat e: 29/05/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE R V. RAVEENDRAN
HON BLE MR. JUSTI CE LOKESHWAR SI NGH PANTA
( VACATI ON BENCH)

For Appell ant(s) M. Rishi Ml hotra, Adv. for
M. Prem Ml hotra, Adv.

For Respondent (s) Dubey, Sr. Adv.
Pandey, Adv. for

Setia, Adv.

=3
»wo <«
pulinv i

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st on 30.5. 2007.

(K. K. Chaw a) (Radha R Bhati a)
Court Master Court Master



